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i} SH. SANJEEV KUMAR AGGARWAL,CENTRAL 1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-764/2023 08.05.2023 M/s. JAIN BEARING &DIVYA 8700523167 &02.04.2025 695 [YES IContested ISuit for|
IDISTRICT JUDGE (COMMERCIAL| ICourts, Delhi IMILL STORE VS. M/s[THAREJA AND|9654317712 [Recovery
ICOURT)-01 INEELKANTH & CO. JANUP KUMAR]

[UPADHYAY
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-3760/2021 28.09.2021 TELPHA SAMARTH PVT.ADITYA YADAV[9810526442 [03.04.2025 1283 [YES IContested [Suit for
ICourts, Delhi ILTD. VS. VAANI EXPORTSAND TANYAR 9718823116 [Recovery
[LTD. IKATHURIA
1301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-1471/2022 03.06.2022 ISURAJ PRAKASH VS[SWENKA 9968553197 &04.04.2025 1036 [YES IContested ISuit for
ICourts, Delhi [MUNICIPAL [TRIPATHI AND[9910020520 [Recovery
ICORPORATION OF DELHISANJEET
IKUMAR
1301, Extension Block, Tis HazarjSuit for Recovery ICS COMM-1498/2023 [16.11.2023 SHREE MADHAV QUICKIS.K. 0650411513 &|07.04.2025 508 [YES IContested ISuit for|
ICourts, Delhi [RESOLUTION SERVICESCHATURVEDI (93100316761 [Recovery
[PVT. LTD. VS. STATEAND VIPIN|
[BANK OF INDIA IKUMAR
1301, Extension Block, Tis HazarjSuit for Recovery ICS COMM-399/2024 23.03.2024 [PUNJAB NATIONALKULDEEP 9910336114 &09.04.2025 1382 [YES IContested ISuit for|
ICourts, Delhi [BANK VS. ASHISH[RANA AND(9873363025 [Recovery
[DHINGRA [MOHIT KUMAR|
01, Extension Block, Tis HazarilSuit for Recovery ICS COMM-1083/2024 130.09.2024 [PAWAN  BANSAL VS/SWENKA 9968553197 &[15.04.2025 197 [YES IContested ISuit for|
ICourts, Delhi [MUNICIPAL [TRIPATHI ANDI9717220102 [Recovery
ICORPORATION OF DELHIDEVANSH
IGUPTA
301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-2464/2022 07.11.2022 [UMESH TYAGI VSJAKHIL  RANA[B750031179 &23.04.2025 898 [YES IContested Suit for|
ICourts, Delhi [MUNICIPAL JAND SANJEET[9910020520 [Recovery
ICORPORATION OF DELHIMALIK
301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-2902/2021 21.08.2021 ISIR GANGA RAM|SUBHASH 873250021 [26.04.2025 1344 [YES Contested ISuit for
ICourts, Delhi [HOSPITAL VS. VIMALKUMAR  AND|& 9871073429 [Recovery
[KUMAR IPARTKSHIT
[MAHIPAL
1301, Extension Block, Tis HazariSuit for Recovery [CS COMM-401/2024 [26.03.2024 TPIN KHANDELWAL VSSHIVALI 10871944372 &30.04.2025 koo [YES Contested ISuit for|
ICourts, Delhi ISHALINI SHUKLA [SHARMA AND[9654012673 [Recovery
IAMIT
ICHAUHAN

2 SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ ICS (COMM)/1051/2023 19-07-2023 [PARVEEN JAIN VsSUNIL KUMAR (8860313311 [02-04-2025 623 INA ICONTESTED INA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL IANURAG MISHRA [RECOVERY
ICOURT)-02

06 ICS (COMM) ICS (COMM)/884/2023 1-05-2023 S B ELECTRICALJANANT KUMAR[9810134489 [04-04-2025 674 INA ICONTESTED INA INA ISUIT FOR|
SWITCHGEAR PVT LTDHAJELAY [RECOVERY
Vs GURPREET SINGH

1306 ICS (COMM)/ ICS (COMM)/972/2019 1-07-2019 M/S DURGA FURNITUREKAMAL SETHI (9711747766, [05-04-2025 2105 INA ICONTESTED INA INA ISUIT FOR|

[HOUSE Vs DELHI URBAN| IRECOVERY
SHELTER
[MPROVEMENT BOARD|
( DUSIB)

06 ICS (COMM)/ ICS (COMM)/975/2019 1-07-2019 M/S. MOMENTS EXPROKAMAL SETHI (9711747766, [05-04-2025 2105 INA ICONTESTED INA INA ISUIT FOR|
Vs DELHI URBAN| [RECOVERY
ISHELTER
IMPROVEMENT BOARD|
( DUSIB)
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SUNIL KUMAR Vs M/ 810134864 |08-04-2025 1361 ICONTESTED [SUIT FOR
[RUDRAM CHAINS IDEWAN [RECOVERY

1306 ICS (COMM)/ ICS (COMM)/455/2024 [12-04-2024

1306 ICS (COMM)/ ICS (COMM)/1171/2024 [23-10-2024 SALEK CHAND VsiS K SINGH 811161525  [26-04-2025 185 INA ICONTESTED INA INA ISUIT FOR|
[MUNICIPAL [RECOVERY
ICORPORATION OF DELHI]
1306 ICS (COMM)/ ICS (COMM)/1184/2024 [25-10-2024 MANOJ KUMAR VsC P TYAGI 810231866 [29-04-2025 186 INA ICONTESTED INA INA ISUIT FOR|
[MUNICIPAL IRECOVERY
ICORPORATION OF DELHI]
3 SH. ILLA RAWAT, DISTRICTCENTRAL 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1076/2024 [28.09.2024 BHANU VERMA, SOLHESATYENDER [9811161525 [01.04.2025 185 [YES [DISMISSED [Suit for|
JUDGE, (COMMERCIAL COURT)- ICourts, Delhi [PROP. M/S NAMISHKUMAR SINGH [Recovery
03, TIS HAZARI COURT, DELHI [BUILDERS VS MCD
1303, Extension Block, Tis HazariSuit for Recovery [CS COMM 1017/2024 [13.09.2024 IAMRIT PAL SINGH VSSATYENDER (9811161525 [03.04.2025 207 [YES [DECRREE [Suit for|
ICourts, Delhi MCD IKUMAR SINGH [Recovery
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 655/2024 130.05.2024 [PANKAJ WALIA VS ARUNHIMANSHU 10582544233 [05.04.2025 1313 [YES [DECRREE
ICourts, Delhi IASWAL IANAND
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 261/2024 [19.02.2024 INEERAJ NAGPAL, PROP{SHAILENDER [9810076766 [08.04.2025 K14 [YES [DISMISSED
ICourts, Delhi IOF M/S ARJUNBABBAR
[ENTERPRISES \E

IABHISHEK GARG PROP|
IOF MS ABHISHEK SUIT|
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 94/2024 [16.01.2024 M/S PRINCEMIVARUN GUPTA (9810476767 [26.04.2025 1468 [YES [DECRREE
ICourts, Delhi RNAMENTS PVT. LTD|

S M/S SKY JEWELS
THROUGH PROP. SUMIT|

JINDAL
03, Extension Block, Tis HazariPETITION U/S 34 ARBITRATION [OMP(COMM)NO. 179/2022 [12.12.2022 [RAIL LANDIANSHUMAAN (8588848769 [03.04.2025 843 [DISMISSED
ICourts, Delhi [DEVELOPMENT ISAHNI
[AUTHORITY VS M/
[ELDECO
INFRASTRUCTURE &
03, Extension Block, Tis HazariPETITION U/S 34 ARBITRATION |(OMP(COMM)NO. 32/2023 [28.02.2023 [ELDECO [INANDINI 10811264777 (03.04.2025 765 [DISMISSED
ICourts, Delhi [INFRASTRUCTURE AND|

[PROPERTIES LTD V§
MINISTRY OF RAILWAYS|

& ORS
1303, Extension Block, Tis Hazar{PETITION U/S 34 ARBITRATION |(OMP(COMM)NO. 12/2023 [25.01.2023 S.S ENTERPRISES & ORS|ATUL 10811333939 [24.05.2025 820 ISET ASIDE
ICourts, Delhi VS MAHINDRA &KHARBANDA

[MAHINDRA FINANCIAL

ISERVICES LTD.

4 |MS ANIL KUMAR SISODIA/CENTRAL 304 EXTENSION BLOCK THOOBJECTION  U/S 34  OFOMP (COMM.)/95/2024 |oy-11-2024 RATTAN CHAND Vs HDBPRANAY NATH|9871353080 [01-04-2025 145 DAYS INO ICONTESTED INIL INIL [OBJECTION
[DISTRICT JUDGE, COMMERCIAL IDELHI IARBITRATION ACT [FINANCIAL SERVICESJHA [U/S 34 OF
ICOURT-04 [PVT LTD IARBITRATIO

IN ACT
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/908/2024 [22-08-2024 VIPIN KUMAR VSSATYENDRA  [|9811161525 [02-04-2025 i223 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI [MUNICIPAL IKUMAR SINGH
ICORPORATION OF DELHI|

IAND ANR
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1306 EXTENSION ICS (COMM)/509/2023 [21-03-2023 M/S KRBL LIMITED VsSUDARSHAN [0810132015 [04-04-2025 745 DAYS ICONTESTED
IDELHI IDINESH KUMAR LAHAREBANSAL
IAND Anr
1307 EXTENSION BLOCK THCRECOVERY ICS (COMM)/315/2024 [20-02-2024 S K EDUCATIONS PVT|Rohit Vashist 9810189223 [04-04-2025 400 DAYS [YES ICONTESTED INIL INIL IRECOVERY
IDELHI [LTD Vs BACHPAN|
ICONVENT SCHOOL
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/498/2024 [23-04-2024 IANIL KUMAR VSSATYENDRA  [9811161525  [21-04-2025 1368 DAYS [YES ICONTESTED INIL INIL IRECOVERY
IDELHI [MUNICIPAL IKUMAR SINGH
ICORPORATION OF DELHI|
IAND ANR
1309 EXTENSION BLOCK THCRECOVERY ICS (COMM)/525/2018 [01-12-2018 M/S MAJESTIQVIPUL 10718254472 [26-04-2025 2338 DAYS INO ICONTESTED INIL INIL [RECOVERY
IDELHI [BUILDCON PVT LTD VSMAHESHWARI
[BKR CAPITAL PVT LTD
1309 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1432/2020 [05-10-2020 M/S BKR CAPITAL PVTRajesh 10810194135 [26-04-2025 1664 DAYS INO ICONTESTED INIL INIL [RECOVERY
IDELHI [LTD Vs SANJAY GOEL Mahindru
5 [SH. MANOJ KUMAR DISTRICTCENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)-1338/2023 12.10.2023 JATIN GUPTA VS/SH. GURMIT|9810209575 [28.04.2025 564 DAYS [YES ICONTESTED INIL INIL NIL
JUDGE (COMMERCIAL COURT)-05 IDELHI INEERAJ CHAUHAN ISINGH HANS
6 SH. NIKHIL CHOPRA, DJ COMM-CENTRAL k1o [CS (COMM) 1372/2023 18.10.2023 VENTURE[SH. NAVEEN|9811224831 (03.04.2025 533 DAYS IYES IContested INA INA [SUIT FOR|
06 TIS HAZRI COURT CENTRAL| SUPPLY CHAIN PVT. LTD. GOYAL [RECOVERY
[IDELHI VS. THE] IOF MONEY
INEW INDIA ASSURANCE|
(CO. LTD.
Kuio ICS (COMM) 154/2024 [25.01.2024 ISHISHPAL VS. MCD ISH. 10811161525 [03.04.2025 1434 DAYS [YES Contested INA INA ISUIT FOR|
ISATYENDRA [RECOVERY
IKUMAR SINGH IOF MONEY
u1o ICS (COMM) 1063/2024 [25.09.2024 [BHANU VERMA VS. MCD [SH. 0811161525  [16.04.2025 203 DAYS [YES IContested INA INA ISUIT FOR|
ISATYENDRA [RECOVERY
IKUMAR SINGH IOF MONEY
uio IOMP (COMM) 9/2025 [19.03.2025 INALINI GUPTA VS. IDFCSH. NEERAJ[8825276304 [17.04.2025 29 DAYS [YES Contested INA INA [PETITION
[BANK LTD. IKUMAR JHA [U/S 34 OF
IARBITRATIO
IN &
ICONCILATIO
N ACT
Kuio [OMP (COMM) 102/2024 [30.11.2024 [UNION OF INDIA VS. M/S,SH. ASHISH|9313471929  [24.04.2025 145 DAYS [YES Contested INA INA [PETITION
[ENKAY ENTERPRISES [KR. SHARMA [U/S 34 OF
IARBITRATIO
N &
ICONCILATIO
IN ACT
u1o ICS (COMM) [1297/2024 [26.11.2024 ISONU BHATIA VS. MCD  [SH. 0811161525 [30.04.2025 155 DAYS [YES IContested INA INA ISUIT FOR|
ISATYENDRA [RECOVERY
IKUMAR SINGH IOF MONEY
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k10 ICS (COMM) 1206/2024 [26.11.2024 ISONU BHATIA VS. MCD H. 0811161525 [30.04.2025 155 DAYS IContested [SUIT FOR
ISATYENDRA [RECOVERY
[KUMAR SINGH IOF MONEY
7 [SH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 1080/2023 [22.07.2023 IM/S DINESH SANITARYJANUJ GUPTA [9999936866 [19.04.2025 637 INA ICONTESTED INA [NA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL| ISTORE Vs BP|
ICOURT-07 [CONTRACTS PVT. LTD.
1302 ICS(COMM) 1333/2022 [27.05.2022 IGOBIND RAM GUPTA VS[NAVEEN JAIN (9711793507 [26.04.2025 1062 INA ICONTESTED INA INA IRECOVERY
INITIN DHANDARIA
8 SH. GORAKH NATH PANDEY,CENTRAL I308EXTENSION BLOCK THC  [RECOVERY (Cs895/23 02.06.2023 IM/S MEGHA SINGHAL VSINA INA 03.04.2025 671 INO ICONTESTED INIL INIL IRECOVERY
IDISTRICT JUDGE, COMMERCIAL| ICENTRAL BANK OF
[COURT INDIA
I308EXTENSION BLOCKTHC  [RECOVERY (CS-1038/23 18.07.2023 IM/S DURGA TRADING VSINA [NA 07.04.2025 629 INO ICONTESTED INIL INIL IRECOVERY
IM/S PCL ENTERPRISES
[308EXTENSION BLOCK THC _ |RECOVERY CS-474/24 9.04.2024 [KAMAL GUPTA VS MCD _[NA INA 08.04.2025 354 INO ICONTESTED INIL INIL RECOVERY
08EXTENSION BLOCK THC  [RECOVERY ICS-928/21 [16.03.2021 IKARSHNI ~ SALES  VSNA [NA 09.04.2025 1485 INO ICONTESTED INIL INIL IRECOVERY
IGURUTECH PROJECT
1308EXTENSION BLOCKTHC  |ARBITRATION & CONCILIATIONOMP (COMM)-134/23 [31.07.2023 ILIBRA ASSOCIATES VSNA INA 15.04.2025 624 INO ICONTESTED INIL INIL IARBITRATIO
IACT IDABUR INDIA N AND|
ICONCIALATI
[ON ACT
I308EXTENSION BLOCKTHC  |RECOVERY ICS-1623/23 21.12.2023 JASWINDER SINGH|NA [NA 19.04.2025 485 INO ICONTESTED INIL INIL IRECOVERY
IBHATIA VS KANWAR|
[ENTERPRISES
I308EXTENSION BLOCK THC  [RECOVERY ICS-907/24 21.08.2024 RITESH VERMA VS REDNA [NA 19.04.2025 241 INO ICONTESTED INIL INIL IRECOVERY
[PRINTES PVT LTD
I308EXTENSION BLOCK THC  [RECOVERY ICS-423/24 03.04.2024 JOIN PACK MACHINESINA [NA 22.04.2025 1384 INO ICONTESTED INIL INIL IRECOVERY
PVT LTD VS M/S|
IBALKRISHNA PAPER|
IMILL LTD
9 [SH. DEEPAK GARG, DISTRICTCENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/27/2024 [04-01-2024 Suresh Tripathi Vs AbSYSATYENDRA  [9818384002, [01-04-2025 4 ICONTESTED
JUDGE, COMMERCIAL COURT-09 IBLOCK [Engineering Works ISHARMA 10873814002
1309 THIRD FLOOR EXTENTIONICS °S (COMM)/678/2024 3-06-2024 Mr  Sanjay Gupta VsAnurag Kaushik (90999334547 [01-04-2025 12 ICONTESTED
[BLOCK Municipal Corporation Of]
IDelhi
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/379/2024 18-03-2024 M/s Sun Micro Invit PvifYyASHPREET 911998109  [02-04-2025 4 ICONTESTED
IBLOCK ILtd Through Its Ar Vs M/SSINGH SAINI
Sumeru Verde Technologies
[Pvt Ltd Through Its Md/ Ar
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1309 THIRD FLOOR EXTENTION| ICS (COMM)/487/2024 [22-04-2024 [Kartikay ~Impex PrivateANKUR [08-11-126091 |[04-04-2025 13 ICONTESTED
IBLOCK ILimited Vs Enkay Foam[SINGHAL
[Private Limited
09 THIRD FLOOR EXTENTION|ICS CS (COMM)/1156/2023 11-08-2023 IAGGARWAL BROTHER VSRISHABH JAIN (0953246669 [19-04-2025 22 ICONTESTED
[BLOCK [RADHIKA JEWELERS
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/121/2020 15-01-2020 JATIN MAHESHWARI VSRAMA 819810094557 |07-04-2025 6
[BLOCK AL IMPEX AND ORS. JASSOCIATES
o SH. AJAY PANDEY, DISTRICTCENTRAL 1307 (Civil ICS (COMM)/1565/2020 [26/10/20 [CBS PUBLISHERS AND[YOGENDER 25/04/25 1642 [YES ICONTESTED I25-04-2025 |0
JUDGE, COMMERCIAL COURT [DISTRIBUTORS PV LTD/GAUTAM
s. USHA RANI AND|
I[ANR.
1307 Civil ICS (COMM)/1809/2019 8/03/19 [DAYANAND ANGLO-VIVEK 09/04/25 2224 [YES ICONTESTED - -
EDIC AND ORS. Vs. [SRIVASTAVA
DAV NAGESHWAR]
[PUBLIC SCHOOL
1307 [Civil ICS (COMM)/372/2023 [28/02/23 M/S  B.R  AGROTECH|VIKRANT 10999980081 [29/04/25 791 [YES ICONTESTED I29-04-2025 |0
ILIMITED Vs. BACCHUS|
[ENTERPRISES LIMITED
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SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) ICS (COMM)/735/2024 105.07.2024 RISHI MAHENDRU VsAyush Sharma 01.04.2025 270 IContested [Section 37
[COMMERCIAL COURT M/s AN TEXTILE [Recovery  off
Money
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/3451/2021 18.09.2021 IADVANCE EPCRakesh Kumar 03.04.2025 1293 - IContested - 3 [Recovery  off
ICONTRACTS PVT LTD Vs Money--2(1)
[PROLITE AUTOGLO| c)(ii)
[LIMITED
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/871/2024 109.08.2024 M/s CAPITAL PLASTICKrishna Kumar 05.04.2025 239 - Contested - - [Suits for|
HOUSE Vs M/siSingh recovery and|
[HINDSTONE [Damages--151
INDUSTRIES
[COURT ROOM 310 ICS (COMM) ICS (COMM)/620/2020 14.02.2020 [KAMAL ADAK Vs[Preeti Srivastava 15.04.2025 1887 - IContested - F [Recovery  off
ISANDEEP JAIN AND ORS Money--
[RECOVERY
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/5/2022 [03.01.2022 SANJEELA FASHIONSShailendra Garg 21.04.2025 1204 F Contested F F [Recovery  off
[PVT LTD. Vs TARUNA| Money--2(1)
BANSAL, PROP. OF M/S§ c)
[TARUNA TEXTILES
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1628/2023 21.12.2023 [Amir Chand Jain Prop OfHimanshu 22.04.2025 488 - Contested - - Recovery  of|
[Roop Chand Amir ChandVerma Money--2(1)
Jain Vs M/s Rajdeep Paper C)
House And Anr
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1921/2021 [22.06.2021 M/S VIMALRanjan Doshi 130.04.2025 1408 - Contested - s Recovery  of|
[ELECTRICALS PVT LTD V| Money--2(1)
RAJNISH RANJAN (O[0)]
n2 SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS (COMM) 2040/2022 [25-08-2022 M/S BASHESHAR LA 04-04-2025 953 [DISMISSED
JUDGE, COMMERCIAL COURT IAMIT KUMAR Vs VIKAS|
JAIN
ko1 Misc DJ 89/2025 [04-02-2025 SURENDER VERMA VSSATYENDRA 811161525  |07-04-2025 62 [DISMISSED
[MUNICIPAL IKUMAR SINGH
ICORPORATION OF DELHI|
IAND ORS
ko1 [CS (COMM) 1358/2021 [20-01-2021 [LAXMI REMOTE INDIAMANISH 0811217780  [28-04-2025 1550 IDECREE
[PVT LTD Vs HYDERABADBATRA
ICABLE DIGITALY
ISERVICES PVT LTD AND|
IORS
lro1 ICS DJ 6078/2018 13/09/18 IPLAZA ELECTRICALJABHAY SAHAI 9971067110 [28.04.2025 12419 IDECREE
[PRODUCTS PVT LTD V:
[UDAY KUMAR ROY
o1 ICS (COMM) 1640/2023 23/12/23 Narinder Singh Vs BaljeetSHOURYA 8285614615 [29-04-2025 493 IDECREE
[Singh Arora [UPPAL
13 [SH. MK NAGPAL, DISTRICTICENTRAL 302 [CS(COMM) 976/2023 1.07.2023 RAJESH AGARWAL VSANIL KUMAR|9810134489 [04.04.2025 643 INA ICONTESTED INA NA [RECOVERY
JUDGE, COMMERCIAL COURT [PRINCE BHARTI [HAJELAY
1302 ICS(COMM) 176/2023 14.12.2023 [PRINCE  BHARTI = VSCHARAN JEET9540197757 [04.04.2025 1475 INA ICONTESTED INA INA [RECOVERY
[RAJESH AGARWAL INGH
1302 ICS(COMM) 2556/2022 [25.11.2022 ICANADIAN  SPECIALITYSHUBHAM 10810166390 [17.04.2025 874 INA ICONTESTED INA INA IRECOVERY
VINYLS VS RATIONALJMAHAJAN
[BUSINESS CORP.
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1302 ICS(COMM) 1256/2024 16.11.2024 INEERAJ AGGARWAL V! 10811070396 [25.04.2025 ICONTESTED [RECOVERY
MCD IKOTRA
1302 ICS(COMM) 1240/2024 [28.04.2025 M/S AGGARWALJPANKAJ  ROY|9811070396 [28.04.2025 167 INA ICONTESTED INA INA [RECOVERY

IASSOCIATES VS MCD IKOTRA

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST ICS (COMM)/346/2020 [24-11-2020 JAI DURGA TRADERS P/ 28-04-2025 [Yes contested
JUDGE (COMMERCIAL COURT) [LTD. Vs BEENU WIG

ICS (COMM)/407/2022 [28-05-2022 [UNION BANK OF INDIA [24-04-2025 [Yes lcontested
Vs AKANSHA SHG AND|
IORS

ICS (COMM)/872/2022 l04-11-2022 M/S VISTA COATS| 08-04-2025 [Yes contested
THROUGH ITS|
[PROPRIETOR VARUN|
IMANOCHA Vs  M/S|
ISIYARAM COMPRINTS
ICS (COMM)/642/2023 131-08-2023 [MILAKRAJ SINGH LAKRA 04-04-2025 [Yes lcontested
s UNITED INDIA|
[INSURANCE CO. LTD.

5 |MS. HEMANI MALHOTRA,WEST ICS COMM ICS (COMM)/325/2019 14-08-2019 ISANTOSH AGGARWAL VSNITIN NAYYAR (8171444449 [29-04-2025 2085 days es ICONTESTED INIL INIL
[DISTRICT JUDGE (COMMERCIAL ISAMEER WHIG
[COURT)-02

ICS COMM ICS (COMM)/393/2022 [27-05-2022 ICANARA BANK Vs SH.SUSHIL 19717568635 [16-04-2025 1055 days es ICONTESTED INIL INIL
ISIMARPRIT SINGHKUMAR RAI
THROUGH LEGAL HEIR]
SMT HARMEEN KAUR

ICS COMM ICS (COMM)/786/2022 l01-10-2022 M/S NUEVEDheeraj kumar9999001427 [26-04-2025 938 days es ICONTESTED INIL INIL
[ENTERPRISES PVT LTDpandey
[Vs MS USHA ARORA

16 [SH. DIG VIJAY SINGH, DISTRICTWEST CS (COMM)/106/2023 0/01/23 HARSH  SIKKA Vi l25/04/25 816 IDECREE
UUDGE (COMMERCIAL COURT)-03 IDAVINDER SINGH

ICS (COMM)/243/2023 lo/03/23 M/S AUTOVIKAS SALES| l01/04/25 753 [DECREE
IAND SERVICE PVT LTD|
THROUGH ITS A R SH]
[DHARAMVIR SINGH Vs
ISH AVINASH RAI

ICS (COMM)/299/2023 29/03/23 M/S AUTOVIKAS SALES| 01/04/25 734 IDECREE
IAND SERVICE PVT LTD|
THROUGH ITS A R SH]
[DHARAMVIR SINGH V:
ISH AVINASH RAI

ICS (COMM)/366/2023 l02/05/23 ICANARA BANK Vs M/S| l02/04/25 [701 [DECREE
[DESTINY FOOTWEAR
ICS (COMM)/690/2023 19/09/23 IABDULLAH EBRAHIM| l07/04/25 566 [DECREE

ALl ALI AL FEDAWY Vg
VINYL TUBES PVT. LTD.

ICS (COMM)/732/2023 6/10/23 [INDIAN OVERSEAS BANK] 01/04/25 543 IDECREE
Vs DEEPAK SHARMA




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI

TOOK PLACE ON OF
ICS (COMM)/867/2023 [23/11/23 Tv Today Network Limited| 21/04/25 515 [DISMISSED
[Vs Enormous Sports IMERITS
l03/03/25 IGOPAL BHATIA Ve 23/04/25 51 [DISMISSED ON|
ICAMPUS  ACTIVEWEAR] [MERITS

[LIMITED FORMERLY M §
ICAMPUS  ACTIVEWEAR]
IPVT LTD THOURGH IT§
17 [SH. SANJAY JINDAL, DISTRICTWEST [MISC DJ MISC DJ 02/2025 103.01.2025 M/S JASWANTYJASKIRAT 10654647322 [26.04.20256 112 INA IALOOWED INil INil
PJUDGE (COMMERCIAL COURT) IGARMENTS V/SSINGH BAWA
ISHIVENDER SINGH BEDI

IOMP(COMM) IOMP(COMM) 26/21 [13.09.2021 INDMC V/S CONCRETEKUNAL [7042492840 [23.04.2025 1603 INA [DISMISSED INil INil
INDIA [MIMANI
IOMP(COMM) OMP(COMM) 10/21 [17.02.2021 ICONCRETE INDIA V/SMONICA 021269527  [23.04.2025 1843 INA [DISMISSED INil INil
INDMC ISHARMA
18 [SH. AJAY GUPTA, DISTRICTWEST [CS (COMM) ICS (COMM)/848/2022 [22-10-2022 IABHISHEK GARG SOLE 23-04-2025
JUDGE (COMMERCIAL COURT) [PROPRIETOR OF M/S§
IALLURA
INTERNATIONAL Vs
MOHD SALMAN SOLE
[CS (COMM) ICS (COMM)/90/2024 130-01-2024 Mukesh Kumar Swami V: I25-04-2025

M/s Woodtech Interiors|
[Through Its Partners

ICS (COMM) ICS (COMM)/814/2022 11-10-2022 ICANARA BANK Vs M/ 130-04-2025
IGYAN ENTERPRISES

ICS (COMM) ICS (COMM)/66/2023 [17-01-2023 ICANARA BANK Vs M/S Al [30-04-2025
IG TRADERS

19 [SH. NARESH KUMAR MALHOTRA,WEST [cS (COMM)/527/2019 CS (COMM)/527/2019 1/11/19 BANK OF MAHARASHTRA| l05/04/25 IDISMISSED
IDISTRICT JUDGE (COMMERCIAL Vs VISHNU DUTTA AND|
ICOURT) RS.

ICS (COMM)/407/2020 ICS (COMM)/407/2020 18/12/20 M/S ACCESSORIES POINT] 03/04/25 [DISMISSED
Vs M/S ERD|
TECHNOLOGIES PVT LTD|
IAND ORS

ICS (COMM)/813/2023 ICS (COMM)/813/2023 I30/10/23 M/S JAI SHIV STEEL CO| 09/04/25 [DISMISSED
Vs M/S SHYAM AGRO|
INDUSTRIES

ICS (COMM)/351/2024 ICS (COMM)/351/2024 [22/04/24 |[Auriga Research Private| 16/04/25 [DECREE
[Limited Vs  Aishwarya
Healthcare

ICS (COMM)/544/2024 ICS (COMM)/544/2024 l02/07/24 Bharat Bhushan Wadhwal 21/04/25 IDECREE
[Vs Alive Knits And Prints|
Through Its Partner

ICS (COMM)/608/2024 ICS (COMM)/608/2024 19/07/24 (Curatenie Techno Solutions| 23/04/25 IDISMISSED
[ndia Pvt. Ltd. Vs Ht
[Aircon Pvt. Ltd. Company




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N ()23
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS (COMM)/843/2024 ICS (COMM)/843/2024 [28/09/24 [Aqualite Industries Private| 24/04/25
ILimited Vs NASIM]|
IAHMAD (PROPRIETOR
IOF SAAIM ENTERPRISES)
20 [SH. ANURAG SAIN, DISTRICTNEW DELHI il [OMP(COMM) 242/2019 [23.12.2019 INDMC VS. RAJ BUILDER [MAHIPAL 10212126925 [02.04.2025 1927 INO [DISMISSED INil INil [U/S 34
JUDGE (COMMERCIAL COURT)-01 ISINGH
[RAJPOOT
ICS(COMM) 139/2022 107.02.2022 [EATBUD FOOD PRIVATHHEMANT GOEL 9818378180 [22.04.2025 1170 [YES [DISMISSED INil INil [RECOVERY
[LIMITEE VS. M/S
IAGGARWAL SANITARY
ICS(COMM) 02/2023 103.02.2023 [UNION OF INDIA VS|UZAIRELAHI (9953045052 [26.04.2025 813 [YES [DECREED INil INil [RECOVERY
[KANHA BOOK DEPQ|
IANAND GIFT ITEMS|
THROUGH PROPRIETOR|
INAMELY ASHISH KUMAR]
21 SH. VIDYA PRAKASH, DISTRICT| 25 ICS (COMM.) 863 / 2022 [22.10.2022 M/S ARIHANT GRANIMR. MUKULj9899000289 [01.04.2025 893 INA ICONTESTED INA INA ISUIT FOR|
JUDGE (COMMERCIAL COURT) [MARMO PVT. LTD. VS. RAWL [RECOVERY
M/S. TDI INFRACORP|
INDIA LTD.
ICS (COMM.) 194 / 2021 107.06.2021 [L’OREAL INDIA PVT. LTDMR. KAMAL9996605966 [07.04.2025 1401 INA ICONTESTED INA INA ISUIT FOR|
VS. VIKASH JAIN INARESH [RECOVERY
MP (COMM.) 190 / 2024 5.09.2024 [RAJESH BHALEKAR VS. MS. NIKITANOT 23.04.2025 231 INA ICONTESTED INA INA [U/S 34|
[LALIT KUMAR ICHAUHAN [PROVIDED IARBITRATIO
IN &
ICONCILIATI
ION ACT 1996
MP (COMM.) 06 / 2023 [19.07.2023 M/S GARG BUILDERS VSJSH. RAHUL9899218215 [26.04.2025 648 INA ICONTESTED INA INA [U/S
CONTAINER IMALHOTRA IARBITRATIO
ICORPORATION OF INDIA N &
[LTD. ICONCILIATT
ION ACT 1996
ICS (COMM.) 098 / 2022 105.07.2019 [LUXUTICA GROUP S.p.A MR. KAMALj9996605966 [29.04.2025 2126 INA ICONTESTED INA INA ISUIT FOR|
IVS. FAZAD AHMED SYED [NARESH IRECOVERY
22 |SH. VINEETA GOYAL, DISTRICT] 24 [OBJECTION u/s 34 OFOMP (COMM.)/72/2023 12/05/2023 IASHOK KUMAR Vs DELHIKISHAN DUTT9811137136 [02/04/2025 691 INO [PETITION INil INil IOBJECTION
JUDGE (COMMERCIAL COURT)-03 IARBITRATION & CONCILIATION]| METRO RAILSHARMA [DISMISSED [U/S 34 OF
IACT ICORPORATION LIMITED| IARBITRATIO
IAND ANR. IN &
ICONCILIATT
[OBJECTION U/s 34 OFOMP (COMM.)/35/2020 2/03/2020 [H R DHANKAR Vs NEWAVINASH 10871441764 [16/04/2025 1871 INO [DISPOSED INil INil IOBJECTION
IARBITRATION & CONCILIATION| [DELHI MUNICIPAJKUMAR [U/S 34 OF
IACT ICOUNCIL [TRIVEDI IARBITRATIO
N &
ICONCILIATI
SECTION 9 OF ARBITRATION &OMP (I) (COMM.)/51/2025 [26/03/2025 |CR CATERING CO VsShobhit Trehan [Not available [17/04/2025 o2 INO IDISPOSED INil INil [SECTION ¢
ICONCILIATION ACT [ndian Railway Catering| IOF
[And Tourism Corporation IARBITRATIO
IN &
ICONCILIATI
[OBJECTION u/s 34 OFOMP (COMM.)/186/2024 [02/09/2024 [Amit Guglani Vs L and TManohar Lal 10810510145 [19/04/2025 229 INO [DISMISSED INil INil IOBJECTION
IARBITRATION & CONCILIATION]| [Housing Finance [U/S 34 OF
IACT IARBITRATIO
IN &
ICONCILIATT
ISUIT FOR RECOVERY ICS (COMM.)/103/2024 l01/02/2024 Ns Industries Vs JpdAmandeep 10667798205 [21/04/2025 1445 [YES [PLAINT RETURNED [Nil INil ISUIT FOR|
[Through Its Partners Mehra [RECOVERY
ISUIT FOR RECOVERY ICS/78/2021 4/02/2021 ICHAUHAAN SPECES LLPVINEET 19717381382 [25/04/2025 1541 [YES [DECREED INil INil ISUIT FOR|
Vs JAGDEEP IKUMAR [RECOVERY
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ISUIT FOR RECOVERY ICS (COMM.)/177/2022 16/02/2022 [HT MEDIA LTD Vs SURA 0711166242 [26/04/2025 1165 [DECREED
[MUKHI SHARMA [RECOVERY
ISUIT FOR RECOVERY ICS (COMM.)/719/2022 [23/08/2022 [PANNU CAR RENTAL PVTDIGVIJAY 8447688551 |30/04/2025 981 [YES [DECREED INil INil ISUIT FOR|
[LTD Vs UNITED INDIASINGH RANA [RECOVERY
[NSURANCE CO,. LTD.
23 MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I ICivil Suit ICS DJ/532/2018 24-5-18 M/S TELEXCELLJSh. Azadan9g643349576 [02-04-25 2505 NO IDECREED INA INA [Suit for|
JUDGE(COMMERCIAL COURT) [INFORMATION SYSTEMSHusain [Revovery

LTD. Vs M/S SWADHS|
[MPORT AND EXPORT|
[PVT. LTD.

12, New Court Block-I ICivil Suit ICS (COMM)/346/2023 16-6-23 [AXIS BANK LTD VgMs. Sunanda 10810072439 [02-04-25 666 [YES [DECREED INA INA [Suit for|
MAMTA GIRI [Recovery

12, New Court Block-I ICivil Suit ICS (COMM)/571/2022 1-10-22 BIMAL KUMAR JAIN VsSh. Anand9312401165 [03-04-25 915 [YES [DECREED INA INA [Suit for|
[BIOLYTICS RESEARCH|Bhushan [Recovery
IAND INNOVATIONS|
[PRIVATE LIMITED

12, New Court Block-I Civil Suit ICS (COMM)/212/2024 27-4-24 [Kamlesh ~ Aggarwal  VsSh. Surenden9811196644 [03-04-25 341 IYES IDECREED INA INA [Suit for|
Sureka Public Charity Trust [Gupta [Recovery

12, New Court Block-I [Civil Suit ICS (COMM)/93/2025 19-2-25 ISUREKA PUBLICMs. Ridhi8226854834 [03-04-25 143 INO IDECREED INA INA [Suit for|
ICHARITY TRUST  Vs[Kapoor [Recovery
[KAMLESH AGGARWAL

12, New Court Block-I ICivil Suit ICS (COMM)/148/2019 24-4-19 RAJ KUMAR DHINGRA VsjSh. Mayanki9311399002 [28-04-25 2196 INO [DECREED INA INA [Suit for|
IROYALTY HOTELS PVT,Sharma [Recovery
[LTD. AND ORS.

24 |MS. ANURADHA SHUKLASOUTH 16, New Court Block-1 ICommercial [CS(COMM) 7/2020 [08.01.2020 M/S PLANETIKUNAL KALRA [815438795  |02.04.2025 1911 [YES ICONTESTED INOT FILED NOT ICENTRAL
[BHARDWAJ, DISTRICT| IADVERTISING PVT LTD| IAPPLICA [SALES TAX|
JUDGE(COMMERCIAL COURT) Vs M/S ROYAL GOLH [BLE IACT

[LINK PROJECT PVT LTD|
IAND ANR

16, New Court Block-T [Commercial [CS(COMM) 183/2020 [17.07.2020 ISAURABH MEDICALRATAKSHI 1099957000  |07.04.2025 1724 [YES ICONTESTED [NOT FILED NOT [PERMANENT
[PUBLISHERS VSSARWARIYA IAPPLICA [[NJUNCTION
IACADEMIST TARGET] IBLE
MDS PVT LTD GAURAYV|
ANAND MOHIT GAUTAM]

16, New Court Block-T [Commercial OMP (COMM)/72/2021 k4523 M/S BMP METALSSHOBHIT JAIN 7838828292 |45776 1253 IN/A IALLOWED [NOT FILED NOT ISECTION 34
[PRIVATE LIMITED Vs M/§| IAPPLICA
[KOTAK MAHINDRA BANK| IBLE
[LTD

16, New Court Block-I ICommercial ICS(COMM) 65/2022 4237 [FARID KHAN VS SUNNY[EKRAM ALIl9g9997000 45771 1534 [YES ICONTESTED INOT FILED NOT ISUIT FOR|
ICHADHA IANSARI IAPPLICA [RECOVERY

[BLE

25 SH.SANDEEP YADAV SOUTH

26 |SH. SANJEEV KUMAR SINGH,SOUTH 29, New Court Block-1I ICommercial ICS (COMM) 256/2024 [20.05.2024 ICANARA BANK VS [MR. NILENDU|9999050853 [29.04.2025 1344 [YES ICONTESTED INIL INIL ISUIT FOR|
[COMMERCIAL COURT. REKHA KANT [VATSYAYAN IRECOVERY




27

SH. LOKESH KUMAR SHARMA.
[DISTRICT JUDGE(COMMERCIAL|
ICOURT)

DISTRICT

COURT ROOM

4o, New Court Block-1T

CASE TYPE

ICommercial

CASE NO.

IOMP/COM/3/2025

DATE
REGISTRA'
N

RESPONDENT NAME

[FIITTJILIMITED & ORS. V.
I[AMIT SAHA

OFPETITIONER NAME VSADVOC,

H. MOHTI
IGUPTA

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

[23-04-25

OFDAYS FOR DISPOSALWHETHER

96

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

[Arbitration U/s 34

E  OFNUMBER AC
XECUTIO OF DAYSSECTION
/N
DECREE EXECUTI
ON OF
365 [Section-34

4o, New Court Block-1T

ICommercial

ICS/COMM/519/2023

12-9-23

DELHI ACADEMY O
IMEDICAL SCIENCE V!
DR. JASWANT SINGH]
[YADAV

H. CHETAN|
(0)4

[1146541551

29-04-25

595

ICOMMERCIAL
ICIVIL SUIT

ISUIT FOR|
IPERMANENT
INJUNCTION

B 365

o, New Court Block-IT

ICommercial

ICS/COMM/452/2023

1-7-23

M/S RISHI PACKAGING
VS M/S ACRO TECH|
INFRASTRUCTURE P
ILTD.

IANUJ SOLANKI

8486057784

[23-04-25

632

I(COMMERCIAL
ICIVIL SUIT

SUIT FOR|
[RECOVERY

28

SH. LAL SINGH, DISTRICT JUDGE

SOUTH-EAST

18 BLOCK 1

[CS(COMM)

[134/2023

l10-02-2023

M/S RAMACIVIL INDIA]
ICONSTRUCTION PVT,|
ILTD. Vs NBCC INDIA|
[LIMITED

JAvinash Trivedi
& Parangat]
[Pandey

l0871441764
10910800560

28-04-2025

808

[DECREED

29

JUDGE

MS. NEELAM SINGH, DISTRICTSOUTH-EAST

14

ICS (COMM)/297/2023

28/03/23

ISALES Vs
[HERSHEYS
[[NDIA PRIVATE|
ILIMITED

M/S BALAJIANKIT KUMAR

N/A

03/04/25

737

[YES

[DISMISSED

F INIL

[OMP (COMM.)/104/2023

16/11/23

[Newton
[Engineering And|
[Chemicals
[Limited V|
[ndian Oill
ICorporation
ILimited

IAKASH NAGAR

IN/A

05/04/25

1506

IDISMISSED

ICS (COMM)/12/2024

06/01/24

ISUNCARE
[FORMULATION|
IS PVT. LTD. Vs|
IOREO
[HEALTHCARE

IANKIT GUPTA

IN/A

15/04/25

465

IDECREED

ICS (COMM)/933/2022

09/09/22

Vs M/S DIMPLE|
CREATIONS
IPVT LTD AND|
IANR

[M/S SHADESMURARI LAL SHARMA

IN/A

19/04/25

953

[YES

IDECREED

ICS (COMM)/556/2021

29/11/21

INAGPAL
IFIANNCE AND|
[LEASING  CO|
PVT LTD Vs
IANIL KUMAR|
SHARMA

M/S D LPRASHANT SINGH

IN/A

[21/04/25

1239

[DECREED

ICS (COMM)/2933/2024

B1/07/24

ISOLUTION Vs
[Prabha
[Infrastructure
[Pvt Ltd

IACE ENGERYTRIBHUVN

IN/A

22/04/25

265

IDECREED

ICS (COMM)/975/2022

28/09/22

TBHA RAVEE]
Vs M/S|
BULAWA
INTERNATION
AL ACADEMY|
LLP

IN/A

IN/A

22/04/25

937

[DECREED

ICS (COMM)/672/2022

14/07/22

INDIAN

'VERSEAS
[BANK Vs ASHA|
[RANI

MUNISH CHANDRA

IN/A

[25/04/25

1016

[DECREED
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N
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PRE-
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ON OF

ICS (COMM)/623/2021 17/12/21 NION BANK IN/A 25/04/25 1225 IDECREED
IOF INDIA Vs
IM/S VAISHNAO|
TRADING CO.,|
[THR. PROP,|
[MR.
[PRASHANT
ICS (COMM)/812/2022 18/08/22 IGOFREY [MOHD. SAZID REYAZ IN/A 29/04/25 985 [YES [DECREED S
[PHILIPS INDIA|
[LIMITED V|
[RURDA
ETNURES
[PRIVATE
ILINITED
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST 20 ICOMMERCIAL SUIT ICS (COMM) 364/2024 15/05/25 INDOSPIRIT MARKETINGKARAN GUPTA [9729202222 [15/04/25 30 [YES Contested = =
[PRIVATE LIMITED Vs
ISARTAJ HOTELS|
IAPARTMENTS AND|
VILLAS PRIVATE|
[LIMITED
ICOMMERCIAL SUIT ICS (COMM)/297/2024 [20/04/24 [KEDAR NATH VSSAHEJUBAN (0999334034 [25/04/25 370 [YES Contested - -
[DEVENDER KUMAR]
ISHARMA
ICOMERCIAL SUIT ICS (COMM)/3613/2024 [21/08/24 [DEVENDER KUMARTEJ NARAIN 9911138799  [25/04/25 247 [YES Contested - -
ISHARMA Vs KEDARNATH
31 MS. ANU GROVER BALIGA ISOUTH-EAST 21 ICOMMERCIAL SUIT ICS COMM 37/2023 lo7/01/23 IADO INDIA PVT LTD VsSH. DHEERAJ9540043105 [30/04/25 844 - - - -
IASHIANA HOMES PVIKUMAR GARG
[LTD
32 |SH. BHUPESH KUMAR ISOUTH-EAST 2 ICOMMERCIAL CASE ICS (COMM)/1145/2022 [24-11-2022 M/S VALUE 360[VISHAL 10899040409 |07-04-2025 1865 IYES Contested - -
[COMMUNICATION PVT[KUMAR
LTD. Vs M/S OSSIFY]|
INDUSTRIES PVT. LTD.
[COMMERCIAL CASE ICS (COMM)/374/2024 [17-05-2024 [HARBHAJAN SINGH|GOVIND RISHI [818040003, [04-04-2025 322 IYES IContested - -
BAGGA Vs M/S. SHIV|
IASSOCIATES
[COMMERCIAL CASE ICS (COMM)/934/2023 l09-10-2023 M/S ANALCO INDIA PVT[REENA - 130-04-2025 569 [YES IContested - -
ILTD. Vs M/S PROJTECHDHAWAN
[ENGINEERING PVT. LTD.
ICOMMERCIAL CASE ICS (COMM)/2849/2024 l05-07-2024 M/s  Convergia DigitalRAJESH 10810195013  [30-04-2025 299 [YES IContested - -
[Education Pvt Ltd throughKUMAR
fits authorised|
representative Mr. Gur
[Dutt Sharma Vs. Mr Girij
ICOMMERCIAL CASE INIL INIL INIL INIL INIL INIL INIL [YES Contested = -
33 |MS. NEERA BHARITHOKE,SOUTH-EAST 23 ICOMMERCIAL CASE ICS (COMM)/282/2019 [13-09-2019 M/S IAL  LOGISTICSSidhartha Yadav (9811087543, [16-04-2025 2042 [YES ICONTESTED - -
[DISTRICT JUDGE(COMMERCIAL| INDIA PVT LTD Vg
ICOURT) METALLIDE CHEMICAL
INDUSTRIES INDIA PVT]
[ILTD AND ORS.
[COMMERCIAL CASE ICS DJ/809/2019 16-09-2019 M/S S.S. INDUSTRIES VSAARZOO 105401 29000 [08-04-2025 2031 [YES ICONTESTED - -
M/S BISCUIT BASKET PVTJANEJA
[LTD




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC, ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

15-04-2025 ICONTESTED

ICOMMERCIAL CASE OMP (COMM.)/84/2024  [10-12-2024 M/S PINKCITY LOGISTICSMohit Paul
ILTD. Vs M/S CONTAINER|
ICORPORATION OF INDIA|

ILTD. (CONCOR)

10651997182

ICOMMERCIAL CASE ICS (COMM)/31/2024 18-01-2024 Sh. Subir Bajaj Vs AurumAJAY KUMAR/9811104015 [28-04-2025 466 [YES ICONTESTED - -
[Automobiles Pvt Ltd ICHOPRA

134 |MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST 0 ICS(COMM) 212/24 [22.03.2024 JAMMU AND KASHMIR[UZMA ASHRAF 9953202352 [01.04.2025 1375 - [DECREED - -
JUDGE (COMMERCIAL COURTH BANK V/S SYED MASOOD|
07)DIGITAL, SOUTH-EAST, SAKET| IATHAR
[COURT

ICS(COMM) 1351/23 [11.04.2023 [BHUSHAN  DEALMARKSSHAKEEL 8750618722 (09.04.2025 729 - [DECREED - -
V/S RAMJEE SINGH ISARWAR

IOMP(COMM) 15/22 [07.04.2022 TRACKER [TUSHAR 10899324444 [24.04.2025 1113 [REJECTED -
TECHNOLOGIES V/STHAREJA
TELECOMMUNICATION

35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST 139 ICS COMM [790/2023 [25.08.2023 M/s Synidicate  ColthSunil Dutt 10811168148 [02.04.2025 586 INO [DECREED INO INO
[DISTRICT JUDGE(COMMERCIAL [House Pvt. Vs. M/s Bohral
ICOURT) Industries Resource Pvt,|
Ltd.

ICS COMM 138/2021 18.01.2021 (Garima Showbiz Pvt. Ltd|Mansih Kaushik (0818218885 [05.04.2025 1538 NO IDECREED INO NO
[Vs. Amrita Chhachhi

ICS COMM 622/2022 10.06.2022 [Punjab National Bank Vs/|Vikram Gola 0811244209 [08.04.2025 1033 INO [DECREED INO INO
[M/s Prarentools Pvt. Ltd.

ICS COMM 13813/2024 [25.10.2024 Sunder Kukreja Vs. M/gPinaki  Ranjanj9810322985 [09.04.2025 1166 INO IDECREED INO INO
Delhi Mega Mart [Chatterji

ICS COMM 13868/2024 [25.10.2024 Sunder Kukreja Vs. M/gPinaki  Ranjanj9810322985 [09.04.2025 166 NO IDECREED NO NO
IDelhi Mega Mart IChatterji

ICS COMM 143/2024 5.03.2024 [Raj Creation Vs. M/s AM[Rahul Singh 10873082824 [16.04.2025 l4o7 NO IDECREED NO NO
Webshop India Pvt. Ltd

ICS COMM 48/2022 106.01.2022 DSV Air and Sea Pvt. Ltd.|Abhay Rajl9811404819 [30.04.2025 1210 INO [DECREED INO INO
Vs. M/s Innomod India Pvt|[Verma
ILtd.

36 SH. PITAMBER DUTT, DISTRICTEAST 209 IRECOVERY 1321/2024 [22-10-2024 IPUNJAB NATIONALSSUNIT - 26-04-2025 184 [YES ICONTESTED INIL [NIL
WUDGE (COMMERCIAL COURT) [BANK VS. AMIR HAMZAH [CHAUDHARY
IVS. ARTI|
IPRASAD

209 IRECOVERY 1342/2024 14-11-2024 [PAWAN KUMARVIKAS SHARMA|.- 28-04-2025 164 [YES ICONTESTED INIL INIL
IAGGARWAL VS|VS. AMIT|
[MUNICIPAL IKUMAR

ICORPORATION OF DELHI]

209 IRECOVERY 188/2024 1-07-2024 [ESPAN [DEEPAK - 19-04-2025 288 [YES ICONTESTED INIL INIL
INFRASTRUCTURE (DKUMAR

[LTD. VS. ADVANCESRIVASTAVA
METERING S. SHASHI|
TECHNOLOGY LTD. [RANJAN
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209 IRECOVERY 86/2023 [03-03-2023 ISWATI HANDA VS/PRADEEP 19-04-2025 776 ICONTESTED
IARYANN CHEM TRADINGSHARMA A&
[PVT. LTD. ISANJEEV
[PANDA
209 IRECOVERY 1365/2023 [23-09-2023 ISAANJH CREATE YOUR[LALIT KUMAR| 15-04-2025 567 [YES ICONTESTED INIL INIL
WORLD VS. NVIMAURYA VS|
MULTISTORE [BHOJ RAJ
209 IRECOVERY 55/2023 16-09-2023 M/S WILSON BHATI VS/AMBREEN VS| 0-04-2025 589 [YES ICONTESTED INIL INIL
THE COMMISSIONER OHVIJAY TYAGI
MCD & ANR.
209 ISECTION 34 18/2023 19-12-2023 [UNION OF INDIA VSJANKIT GUPTA| [30-04-2025 1496 INO ICONTESTED INIL INIL
[VINOD KUMAR [VS. SHIVAM|
WASRA
137 MS. RUBY ALKA GUPTA, DISTRICTEAST
JUDGE (COMMERCIAL COURT)
138 |SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ 69/2024 [02.07.2024 S KUMAR GLASS[RAJENDER 868584163 [02.04.2025 274 S ICONTESTED No 3
[DISTRICT JUDGE (COMMERCIAL)- TRADING COMPANY VSPRASAD [Execution
o1 M K GLASS AND| filed till date
IALUMINUM WORKS AND|
IANR
IC.S. (COMM)/ 56/2024 9.05.2024 [UNION BANK OF INDIARAVI KUMAR [9911118926 [03.04.2025 1329 - ICONTESTED No -
[VS. ARCHANA JHA [Execution
ffiled till date|
IC.S. (COMM)/ 63/2024 1.06.2024 INEERAJ PATTNAIK|NAVIT-LE- 10818060363 |09-04-2025 312 - ICONTESTED [No -
[PROPRIETOR OF M/SEAGLE [Execution
INETRA VS VISHAL JAIN filed till date
C.S. (COMM)/ /2023 109.01.2023 VIJAY KUMAR VS X[RAJ &0818939888 [19.04.2025 831 S ICONTESTED No S
IMEGA MART PVT LTD JASSOCIATES [Execution
filed till date
39 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA Boi, New Court Building/CS(COMMERCIAL) CS (COMM) 452/24 l9-08-2024  PANKAJ SACHDEVA VSSIDHANTH  [9650677902 [09.04.2025 223 IYES IDECREED INO INO
PJUDGE, (COMMERCIAL COURT) [SHD/KKD/Delhi [DEEPAK GOYAL [DHINGRA
1301, New Court Building(CS(COMMERCIAL) ICS (COMMOo 75/24 [27/01/2024 K K Mittal Vs Rajiv Sharma [Dinesh Kumar 9811215075 [29.04.2025 1458 [YES [DISMISSED INO INO
|SHD/KKD/Delhi
4o MS. KIRAN BANSAL, DISTRICTSHAHDARA [IROOM NO 208 ICommercial ICS (COMM)/411/2023 18-08-2023 [ROBOTECH PVT LTD VSMAHINDRA 10818140979 [28-04-2025 974 [Yes [DISMISSED [Execution |nil
JUDGE, (COMMERCIAL COURT) [FR AGNEL SCHOOL ISINGH mot filed
[SHARMA
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[25-04-2024 [Union Bank Of India VSSAMARENDRA (9999114922 [03-04-2025 343 [DECREED [Execution
Hitesh Dua IKUMAR not filed

[ROOM NO 208 [Commercial ICS (COMM)/256/2024

[ROOM NO 208 ICommercial ICS (COMM)/280/2024 13-05-2024 |Ankit Jain Vs Nidhi Poddar [M.A. KHAN 10312610477 [24-04-2025 1344 [Yes [DECREED [Execution nil
mot filed
41 |SH. SANJAY SHARMA-II, DISTRICTSHAHDARA
JUDGE, COMMERCIAL COURT
42 SH. PAWAN KUMAR MATTO DJSHAHDARA IC.No 304 ICOMMERCIAL ICS (COMM)/468/2023 MOHD. AZAM]20-09-2023 IANIL KUMAR[9313579493 |05-04-2025 563 DAYS - [DECREED [Execution
(COMM-04) VS NEELAM| [SINGH not filed till
ISAINI date
ICOMMERCIAL ICS (COMM)/388/2023 ISH. AKHTARo03-08-2023 [VIKAS MAHUR (9953290147 [26-04-2025 632 DAYS F IDECREED [Execution
ALI VS SH, mot filed till
ISHYAM date
IAGGARWAL
43 MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 ICivil [CS (COMM)-927/2022 9-12-2022 [NDU BANSAL VS M/SABHISHEK [22-04-2025 ICONTESTED
[DISTRICT JUDGE, (COMMERCIAL| [APRA  BUILDERS ANDKAUSHIK
ICOURT) [ORS.
44 SH.VINOD YADAV 1316 ICivil [CS(Comm.)/416/2022 18.05.22 IDN Mendhekar Vs. KPAR|Shagir Khan IN.A 04.04.25 1052 Days [Yes IContested IN.A IN.A

ILED (P) Ltd. & Ors.

[CS(Comm.)/434/2022 [21.05.22 IM/s Atul Impexes Vs. M/sKetan Bhutani [N.A 15.04.25 1060 Days [Yes Contested IN.A IN.A
[RA Traders
[CS(Comm.)/499/2021 [27.09.21 Shivesh Udhyog Pvt. Ltd/Sahil Ralli IN.A 22.04.25 1303 Days [Yes Contested IN.A IN.A

[Vs. Anuj Dayal

OMP(Comm.)/98/23 106.10.23 Savitri Dabas Vs. SanjayAshutosh Rana [N.A 02.02.25 485 Days INo Contested/Allowed [N.A IN.A
[Kumar

[OMP(Comm.)/31/24 [28.09.24 Suresh Singh Vs. Bajaj[Triloki Pandi [N.A 122.04.25 206 Days No [Petition Allowed N.A N.A
[Finance

45 |SH. AMIT KUMAR, DISTRICT JUDGE,NORTH
[COMMERCIAL COURT

46 SH. UMED SINGH, DISTRICINORTH
WUDGE (COMMERCIAL)
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IGUPTA

[PRIYANSHI Vs AJBUDHRAJA, 10811568328 ISUIT
[KUMAR HWETA
[BAKSHI
1603 |Commercial Suit ICS COMM. 13/2024 18.01.2024 BHAGWAN SINGH|SHRESHTH, 10871206484, [19.04.2025 467 [YES [DISMISSED INIL INIL [RECOVERY
SISHODIA VS ANMOLMOHIT 10818189667 ISUIT
[BHASIN ICHAWLA
1603 ICommercial Suit [OMP COMM. 5/2025 106.03.2025 JAMIL AHMAD VSSUDHIR 10899409082, [25.04.2025 50 INO [DISMISSED INIL INIL ISECTION 34
[PAWAN KUMAR IKUMAR, RAM[9810750151
IKUMAR
1603 ICommercial Suit ICS COMM. 21/2024 [10.01.2024 M/S PRIUYANSHI VS MR.VIVEK 10999137818, [28.04.2025 474 [YES [DISMISSED INIL INIL [RECOVERY
SHANU KATARIA , J.P{9868597208 ISUIT
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48 |SH. VIKAS DHULL, DISTRIC 1613 ICommercial Suit ICS (COMM)/74/2023 13-02-2023 ISATYA PARKASH AND 8750052500 [02-04-2025 779 [Decreed Commerci
WUDGE, COMMERCIAL COURT. [BROTHERS PRIVATEMalhotra jal
[LIMITED THROUGH ITS [Recovery
[DIRECTOR Ve Suit
MUNICIPAL
1613 |Commercial Suit ICS (COMM)/150/2024 12-03-2024 Sukhmani Realty LLP VsSh. Sumit Sarna [9899408055 [29-04-2025 1413 [Dismissed INA INA ICommerci
[Kuldeep Singh jal
[Recovery
Suit

49 |SH. AMIT BANSAL, DISTRICTSOUTH WEST 14 ICOMMERCIAL SUIT ICS(COMM) 21/2021 18.01.2021 INTERCONTINENTAL IMR.  TENZEN[6230099000 [19.04.2025 1580 DAYS INA [DISMISSED INIL INIL
JUDGE, COMMERCIAL COURT-03 ICONSULTANS ANDTASHI NEGI
TECHNOCRATS PVT|
[LTD., THROUGH PRANAV|
SHARMA, DY. HOD Vs
1614 ICOMMERCIAL SUIT [CS(COMM)/ 514/2024 [15.10.2024 State Bank Of India Vs MRIMR. AKROUT (9999132159 [28.04.2025 148 DAYS INIL [DECREED INIL INIL
INITIN ARYA

1614 ICOMMERCIAL SUIT [CS(COMM)/ 369/2024 [19.07.2024 [Amit Joon Vs KarpagamMR. DEEPAK|8588853487 [30.04.2025 195 DAYS [DECREED
Acedemy of HighelKUMAR
[Education

1614 MISC MISC DJ ADJ 4101/2024  [23.04.2025 Iqubx Pvt ltd Vs OneMR. SUNNY[7023061156 [23.04.2025 1285 DAYS [DISMISSED
(Culture Pvt Ltd 'AISHISHT

50 |SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 [CS (COMM) 264/2023 [27.05.2023 IAXIS BANK LTD. VSANUPAM 21.04.2025 695 DAYS IYES ICONTESTED - - o
JUDGE, COMMERCIAL COURT-04 [KEWAL KHARBANDA ISINGH [DECREED

509 ICS (COMM) 293/2023 108.06.2023 [MR. DEEPAK TREHAN [VARUN SIKKA 23.04.2025 685 DAYS [YES ICONTESTED - 3 I
Vs [DISMISSED
IAJIT SINGH

509 ICS (COMM) 442/2023 [20.09.2023 [LAMBA TECHNOASHISH 130.04.2025 588 DAYS [YES ICONTESTED - 3 I
[FLOORING SOLUTIONSVERMA [DECREED
[PVT LTD
Vs
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